FORM G
INVITATION FOR EXPRESSION OF INTEREST
FOR
PANDA TECHNOLOGIES INDIA PRIVATE LIMITED
OPERATING IN BUSINESS OF ENGINEERING, PROCUREMENT,

COMMISSIONING CONTRACTS RELATING TO TECHNICAL INDUSTRIES,
AND PROVIDING TECHNICAL CONSULTANCY, HAVING ITS REGISTERED

OFFICE AT 24, 15T FLOOR, ZONE - II M.P. NAGAR, BHOPAL, M.P., 462011

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

S. RELEVANT PARTICULARS
No.

1. | Name of the corporate debtor along | PANDA TECHNOLOGIES INDIA

with PAN & CIN/ LLP No. PRIVATE LIMITED
PAN: AACCP0705A
CIN: U74210MP2000PTC014180

2. | Address of the registered office Registered office: 24, 1st Floor, Zone-II

M.P. Nagar, Bhopal, Madhya Pradesh,
India, 462011

URL of website Not available

Details of place where majority of | Details of assets owned by CD: Plot No.

fixed assets are located D-2, Vidhya Vihar, Baghsevniya, Bhopal
Madhya Pradesh, 462043

5. |Installed capacity of main|The CD was in the business of

products/ services engineering, procurement,
commissioning contracts on all matters
and problems relating to the technical
Industries, commencement or expansion
of industry, purchasing techniques and
business and to be appointed as technical
consultant and turnkey contractor.
As the CD was not engaged into
manufacturing, hence, no such installed
capacity.

6. | Quantity and value of main | As per last available audited financial
products/ services sold in last | statements for FY 2022-23, total revenue
financial year from operations was Nil.

7. | Number of employees/ workmen | Nil

8. | Further details including last | The financial statements and other details
available financial statements (with | of the CD can be obtained by sending an
schedules) of two years, lists of | email at ip.pandatech@gmail.com
creditors are available at URL:

List of creditors is available on the
website of IBBI:
https:/ /ibbi.gov.in/claims/claim-
process/U74210MP2000PTC014180

9. | Eligibility for resolution applicants | Eligibility criteria is mentioned in
under section 25(2)(h) of the Code | detailed Expression of Interest document
is available at URL: which can be obtained by sending an

email at ip.pandatech@gmail.com

10. | Last date for receipt of expression | 16/05/2026
of interest

11. | Date of issue of provisional list of | 26/05/2026
prospective resolution applicants

12. | Last date for submission of |31/05/2026
objections to provisional list

13. | Date of issue of final list of | 10/06/2026
prospective resolution applicants




14. | Date of issue of information |15/06/2026
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15. | Last date for submission of |15/07/2026
resolution plans

16. | Process email id to submit |ip.pandatech@gmail.com
Expression of Interest

17. | Details of the corporate debtor’s | The MSME registration status of CD is
registration status as MSME not available with the Resolution
Professional.

Mangesh Vitthal Kekre

IBBI Reg. No: IBBI/IPA-001/IP-P00539/2017-18 /10964

607, Chetak Centre, RNT Marg, Near Hotel Shreemaya,

Indore, M.P. - 452001

Resolution Professional - Panda Technologies India Private

Date: 01/05/2026 Limited
Place: Indore AFA Valid till 31/12/2026
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Bhopal, Friday, May 1, 2026

S Registered Office: 6th Floor, B Building, Ganga Trueno, Lohegaon, Pune, | E-AUCTION - SALE NOTICE
Nl A tt A ( GRIHUM HOUSING FINANCE LIMITED| Maharashtra 411014. Branch Off Unit: 1st Floor, Z-26, Zone-1,Near Icici Sale of secured immovable
court turns ; e Bank, M P Nagar, Bhopal, Madhya Pradesh-462011 asset under SARFAESI Act
down bai I Ieas AR E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the “Act’) read with Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002.
p T TOId ﬁm]'l] Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/ Mortgagor (s)/Guarantor(s) that the below described immovable properties mortgaged to Grihum Housing Finance Limited (hereinafter referred to as
,I 52 H B I . the “Secured Creditor” as per the Act) , the possession of which has been taken by the Authorised Officer of Secured Creditor in exercise of powers conferred under section 13(12) of the Act read with Rules 8 and 9 of the security interest
0 I“ ellga PG (Enforcement) Rule pursuant to notice under section 13(2) of the Act.
= deay Yad, UIUTd-462004 The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis on 03-06-2026 through E-Auction. It is hereby informed to General public that we are going to conduct public through E-Auction platform provided
Mothabarl case at the website: https:/lwww.bankeauctions.com.
ﬁ?lTlF{ For detailed T&Cs of sale, please refer to link provided in GHFL's/Secured Creditor's website i.e. www.grihumhousing.com
KOLKATA: A National Inves- | sxi-qw-1/1/1/0027/2026/GAD-10-01 (GAD) e, . 23.04.2026 SL|  ProposalNo. | Demand Notice Date and | Natreof Descrition of P 5 Reserve | (MO | o o cremental  Property | Date and enctpbrances]
tigation Agency (NIA) court | megyRe i (srmmeron & R iR fRumdt &7 Rvm 3 e st No. Customer Name {A} | Outstanding Amount (B) | "°*%3 escription of Property {D} Priceqey | 10 " ;’} 55 ‘aa't“;s(;';’“ Bid {H} J:é';"ﬁﬁ;‘l%, Au'c’gz:{ 1 el
. . . ! . . any
has rejected the bail applica- | fm7e 22 1 2018 "HeAwRR Yarqa el @t wier T P Fam, Loan No. Notice date: 11-11-2025 ‘All That Property One Residential Flat No. 203, Block No. D, Sec-] R, Rs.
tions of 52 accused in the case 2017" & YT & il TR YR U & siaeiq onfdfe mgm HM0197H18100410 | Total Dues: Rs. 1108813/- Physical ond Floor, Comprising Built Up Area Of 980 Sq.Ft Around 91.08| 4459000.00/- | 445900.00/-
: PRy g v . 1| PARVEEN HUS- | (Rupees Eleven Lakh Eight Sq.Mtr. Being Part Of Land Survey No. 67. 69/1/2/2, Situated At| (Rupees Forty| (Rupees Four | .06
relating to the alleged besieg 7. & fafl FmedR B 0 ue 1 O 3G TAe g ST Sdad SAINWifeand | Thousand Eight Hundred "Regalia Heights," Sufiya Maszid Ahmadabad Paiace, Village Four Lacs Fity| Lacs Forly Fve | are s y| 10.000" et Repoecd Ly
ing and harassment of officials 11.05.2026 1 TR 05:00 Tl I STHET b o1 §1 39 U Bl SEaTd Td 2 Legal Heir of | Thirteen Only) payable as on Koh-E-Fiza, Municipal Ward No. 07, Tehsil - Huzut, District-Bhopal| Nine Thou- | Thousand Nine (11 AM- 2PM)
assiened to Special Intensive Y Rym aw . ; PARVEZ HUSAIN 11-11-2025 along with (M.P). Bounded As:- East- F- Block, Flat No. 202 West- D-| sand Only) | Hundred Only)
R &” R P \in Moth J AR il https://gad.mp.gov.in T (BORROWER) | interest @14.35% p.a. il Block, Flat No. 202 North- Garden South- D- Block, Flat No. 204.
evision (SIR) work in Motha- | 3 w1 wedl & T3 3T9Te https://gad.mp.gov.in W 2 R feie & mem (CO BORROWER) the realization.
bari in Malda district. T SRR Sae R R Feiid wwaaty & q@c ST feba ST Wb The intending bidders] s are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and satisfy himselflher-
On Thursday, the court or- 2- aﬁqf«fg:[ 3aed WA T db-le! a;%:ﬂ'g g'ﬁ ey 'I.:ﬁa]ga &% 9425488166 selflitself in all aspects thereto before submitting the bids. Al statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained and paid by the successful bidder.
dered that all of them. includ- amné A S-ITQFE"[ S d10-mp@ in R 9% The interested bidders are required to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68 3rd floor Gurgaon
) ’ N . 0ga mp@mp.gov.in @) Haryana-122003. Helpline Number- 7291981124,25,26 Support Email id — Support@bankeauctions.com. Contact Person -Dharni P, Email id- dharani.p@c1india.com Contact No- 9948182222 Please note that Prospective bidders may avail
ng Mofakkerul Islam, be sent R Thd %I online training on e-auction from them only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the account of “GRIHUM HOUSING FINANCE LIMITED - AUCTION

3y A, PROCEEDS A/C”, Bank-ICICI BANK LTD. Account No-091551000028 and IFSC Code- ICIC0000915, ICICI Bank Ltd, Panchshil Tech Park, Near Ganapathi Chowk, 43/44 Viman Nagar - 411014 drawn on any nationalized or scheduled Bank on or

before 02-06-2026 and register their name at https://www.bankeauctions.com and get user ID and password free of cost and get training on e-Auction from the service provider. After their Registration on the website, the intending purchaser/bidder is
required to get the copies of the following documents uploaded, e-mail and sent self-attested hard copy at Address: 1st Floor, Z-26, Zone-1,| Near Icici Bank, M P Nagar, Bhopal, Madhya Pradesh-462011 Mobile no. +91 8281138143 e-mail ID
p-adith@grihumhousing.com For further details on terms and conditions please visit https://www.bank tions.com & www.grit ing.com to take part in e-auction.

to judicial custody. The 52 ac-
cused will remain in judicial
custody till May 13. The officials

appointe d by the Calcutta Hi gh This notice should also be considered as 30 DAYS (Thirty) notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002
Court were responsible for ';‘Aﬂ?:'&':::gg&::sls I;)I: g:l'",‘:_fgfﬂ I;gl'; In any case if there is any difference between the contents of local language publication and English newspaper publication, the content, of the English newspaper language published in Free Press Journal shall be prevail
verifying the documents of OPERATING IN BUSINESS OF ENGINEERING, PROCUREMENT, Date: 01.05.2026 Place: BHOPA d/- Authorised Office ousing Finance ed

COMMISSIONING CONTRACTS RELATING TO TECHNICAL INDUSTRIES, AND
PROVIDING TECHNICAL CONSULTANCY, HAVING ITS REGISTERED OFFICE
under the SIR process and sett- AT 24, 1ST FLOOR, ZONE - Il M.P. NAGAR, BHOPAL, M.P., 462011

voters on the pending list

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of

hng related matters. On Apl"ll India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

3,an agitated crowd kept seven

Hicials assiened to SIR work RELEVANT PARTICULARS
o 1‘;33 Sda_SSI_gélethtOK i V‘g"i{ 1. [ Name of the Corporate Debtor PANDA TECHNOLOGIES INDIA PRIVATE I d C |
confined inside the Kaliachak- along with PAN & CIN/ LLPNo. | LIMITED t V P t t
II block office till midnight. It PAN: AACCPO705A e a S re a e Y/ a u e S ro e C

CIN: U74210MP2000PTC014180
2. | Address of the registered office Registered office: 24, 1st Floor, Zone-Il

has been alleged that a section

of those whose names were ex- M.P. Nagar, Bhopal, Madhya Pradesh,
cluded from the list under con- 5 . India, 462011
: . . | URL of website Not available
_Sld_eré.ltlon surroun_ded and 4. | Details of place where majority of | Details of assets owned by CD : Plot No.
intimidated the officials. fixed assets are located D-2, Vidhya Vihar, Baghsevniya, Bhopal
Madhya Pradesh, 462043
5. | Installed capacity of main The CD was In the business of engineering, Consolidated financial results for the quarter and year ended 31 March 2026 R in Crores)
ICSE Isc resuItS' products/ services procurement, commissioning contracts on
n all matters and problems relating to the
- ’ technical Industries, commencement or Quarter ended Year ended
Glrls outperform :ﬁ‘;agj's‘i’:e‘;fs'g‘:]z?&g‘;':gg;}'{‘e%tzgh”'q”es Particulars March December March March March
b r t technical consultant and turnkey contractor. 31, 2026 31, 2025 31, 2025 31, 2026 31, 2025
ovs! pass ate As the CD was not engaged into (Audited) (Reviewed) (Audited) (Audited) (Audited)
0, manufacturing, hence, no such installed
over 99/0 capacity. Total income from operations 1,969.28 4,715.01 2,343.26 10,865.14 9,518.71
6. | Quantity and value of main As per last available audited financial
PTI products/ services sold in last statements for FY 2022-23, total revenue Net Profit / (Loss) for the period (before Tax, Exceptional and/or (47.09) 886.32 196.32 903.35 801.62
NEW DELHI financial year from operations was Nil. Ext af it
7. | Number of employees/ workmen Nil PTEIRIENAETR | ems)
8. | Further details including last The financial statements and other details . . .
The Council for the Indian available financial statements (with | of the CD can be obtained by sending an Net Proﬁ.t / (L(?SS) for the period before Tax (after Exceptional and/or (29.02)
SChOOl Certificate Examin- schedules) of two years, lists of email at ip.pandatech@gmail.com Extraordlnary |tems)
. creditors are available at URL: List of creditors is available on the website
ations on Thursday declared of IBBI: https://ibbi.gov.in/claims/claim Net Profit / (Loss) for the period after Tax (after Exceptional and/or 131.96 b 158.32 680.46 535.82
the Class 10 and Class 12 re- || | -process/U74210MP2000PTC014180 Extraordinary items)
sults for 2026, with overall 9. | Eligibility for resolution applicants Eligibility criteria is mentioned in detailed
ion 25(2)(h) of th Ex| i f | hich q q -0 .
pass percentages of 99.18 per ;n:gi;ifz(;: U?i(l_: )(h of the Code bep(;:f;;:gdobynstz;zsi;gZ%u:r:;]itl :t ich can Total Comprehensive Income for the period [Comprising Profit / (Loss) (156.16) b (630.59) (144.40) (237.32)
cent and 99.13 per cent, re- ip.pandatech@gmail.com for the period (after tax) and Other Comprehensive Income (after tax)]
tivelv. A total of 2, ’721 10.| Last date for receipt of expression | 16/05/2026
igggidths apgeargd f(;r)rg the of interest Paid-up equity share capital (Face Value of ¥ 1/- Per Share) 94.65 ! 92.14 94.65 92.14
. or 11.| Date of issue of provisional list of 26/05/2026
Indian Certificate of Second- prospective resolution applicants Reserves (excluding Revaluation Reserves) 5,598.09 5,515.56
ary Education (ICSE), or Class 12.| Last date for submission of 31/05/2026
loy examina(tion ) About objections to provisional list Earnings Per Share (EPS) in Rupees (Face Value of % 1/- Per Share)
’ . 13.| Date of issue of final list of 10/06/2026
1,03,316 students took the In- prospective resolution applicants - Basic (Not annualised)
dian School Certificate (ISC), 14.| Date of issue of information 15/06/2026
. memorandum, evaluation matrix . .
gzrcf‘:é?:;elj’ ef){g;; GIE"IS ];);Jt; and request for resolution plans to - Diluted (Not annualised)
prospective resolution applicants
examinations. In ICSE, gir]s 15.| Last date for submission of 15/07/2026
recorded a pass percentage of resolution plans : . _
16.| Process email id to submit ip.pandatech@gmail.com Notes:
99.46 per cent compared to = Exprglssiinhof Interest . The MSME registrafi ooy 1 Theabove is an extract of the detailed format of quarter and year ended consolidated financial results filed with Stock Exchanges under Regulation 33 & 52 of the SEBI (Listing Obligations
98.93 per cent for boys. InISC, - | Detal S 0 ! etc?rporat'agabEtor s e‘l S {Eg;:tr?'on Isttz?tuspo fC s nolt and Disclosure Requirements) Regulations, 2015. The full format of consolidated financial results are available on the website of Stock Exchanges (www.bseindia.com and
girls achieved a 99.48 per cent o tel 01/05/;:22 us as avaliable with the Resolution Professiona ISd/ www.nseindia.com) and the Company’s website (www.edelweissfin.com).
. ate: -
pass percentage, while those Place: Indore Mangesh Vitthal Kekre The consolidated financial results of Edelweiss Financial Services Limited ('EFSL' or 'the Company') and its subsidiaries, jointly controlled entities and trusts (together referred as 'Group')
ofboys stood at 98.81 per cent. IBBI Reg. No: IBBI/IPA-001/1P-P00539/2017-18/10964 for the quarter and year ended 31 March 2026 have been reviewed and recommended by the Audit Committee and approved by the Board of Directors at their respective meetings held
607, Chetak Centre, RNT Marg, Near Hotel Shreemaya, Indore, M.P. - 452001 on 30 April 2026.
Resolution Professional - Panda Technologies India Private Limited
AFA Valid till 31/12/2026 The consolidated financial results of the Company for the quarter and year ended 31 March 2026 have been subjected to audit by the Statutory Auditors of the Company and the auditors
have issued an unmodified audit report.
PUBLIC NOTICE
0 Branch Office : ICICI Bank Ltd. Office Number 201-B, 2nd Floor, Road No. 1 . .
ICICI Bank|::5 B3, WIFI IT Park, Wagle Industrial Estate, Thane (West)- 400604. Standalone financial results for the quarter and year ended 31 March 2026 (% in Crores)
The following borrower(s) has/have defaulted in the repayment of principal and interest towards the Loan
facility (ies) availed from ICICI Bank. The Loan(s) has/have been classified as Non-Performing Asset(s) (NPA).
A Notice was issued to them under Section 13(2) of the Securitisation and Re-construction of Financial Assets and Quarter ended Year ended
fﬁg?g;rggg:cn%f Eggﬁg&ﬂ;ﬁgﬁ% éﬁs%ﬂ%ﬁcﬁ ;E(Zg last known addresses. However, it has not been served and are Particulars March December March March March
Sr. Name of the Borrower/ Co- Description of Secured Date of Notice sent/[ NPA o Hodrs el e ot
No|  Borrower/ Guarantor/ (Loan Asset to be enforced Outstanding as on| Date (Audited) (Reviewed) (Audited) (Audited) (Audited)
Account Number) & Address Date of Notice
1 Vinay Tiwari / Purnima Tiwari / House No.20, Bhawanidham Phase 1, April 04,2026 |27-02- Total income from operations 131.29 410.81 111.43 831.02 383.41
LBB';'1P0080I320%7hO‘(11/ 1/14, ah Gram Narela, Shankari Tehsil Huzur 103 1 3255;26 2026
!’?ggeiasMgr?gz,obn%gn;g—agogglem é?:éig?gﬁggﬁ-igg/o]ég Madhya 36,526/- Net Profit / (Loss) for the period (before Tax, Exceptional and/or 153.38 256.42 9.30 482.97 (54.26)
! Extraordinary items)

These steps are being taken for substituted service of Notice. The above borrower/s and/or guarantor/s (as

applicable) is/are advised to make the outstanding payment within 60 days from the date of publishing this Net Profit / (Loss) for the period before Tax (after Exceptional and/or 153.38 255.42 9.30 481.97 (54.26)
Notice. Else, further steps will be taken as per the provisions of the Securitisation and Re-construction of Ext di it )
Financial Assets and Enforcement of Security Interest Act, 2002. ZREOICIDANVAECNS

Date: May 01, 2026 Sincerely Authorised Officer, 5 . .
\ Place: Bh)zl)pul ForyICICI BankLtd. Net Profit / (Loss) for the period after Tax (after Exceptional and/or 162.32 187.03 . 447.52 (51.91)

Extraordinary items)

VASTU HOUSING FINANCE CORPORATION LTD Total Comprehensive Income for the period [Comprising Profit / (Loss) 164.56 186.78 . 449.01 (53.10)

VI qs I U Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road, Sewri (West), for the period (after tax) and Other Comprehensive Income (after tax)]

HOUSING FINANCE Mumbai 400015. Maharashtra. CIN No.: U65922MH2005PLC272501 et Ganhiy e i Bres Ve ahee s B S 94.65 94.65 ) 04.65 92.14
Demand Notice Under Section 13(2) of Securitisation Act of 2002 Reserves (excluding Revaluation Reserves) o e
Whereas, Vastu Housing Finance Corporation Ltd through its head office Mumbai, Notice issued to the following borrowers /
guarantors / mortgagers have defaulted in the repayment of principal and payment of interest of credit facilities obtained by them Earnings Per Share (EPS) in Rupees (Face Value of ¥ 1/- Per Share)
from the VHFCL and said facilities have turned to be Non Performing Assets. The notices were issued to them under section 13(2) of
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 on their last known addresses - Basic (Not annualised)
however the same have returned un-served and as such they are hereby informed by way of public notice about the same.

Name of Borrower, Date and Amount of Description of Mortgaged - Diluted (Not annualised)

Co-borrower and Demand Notice property

Loan Alc No. Under Sec. 13(2)

PREMLAL DHURVE (Applicant), 17-Apr-26 This property is situated at- At. DUDHIYA Tehsil CHICHOLI Dist Betul, M.P.,PC Notes:
LALITA DHURVE (Co Borrower), Rs. 394823/- as on |No.-23, Cut of ABADI Khasra No.-642(B), Plot No. 249(P) an area 124 Sq.mtr. otes:
BALARAM DHURAVE (Guarantor) ; 13]‘04;2?26 \?Ithd out of Construction Areg/zg)x30=1200 sq.ft. (111.48 sq.mtr.) in the Name °f/g 1 The above is an extract of the detailed format of quarter and year ended standalone financial results filed with Stock Exchanges under Regulation 33 & 52 of the SEBI (Listing Obligations

MHL000000222803 ucha?;ensilzee?esrr: gggm:ﬁt D?-{HLE'JRR\\IIIIEE No nhplﬁé-?tucgllizgEéoi.thl‘—gl:elﬁaggl:flt-\:eﬁar}’dv of and Disclosure Requirements ) Regulations, 2015. The full format of standalone financial results are available on the website of Stock exchange (www.bseindia.com and

Shyamlal. East: House of Munna Dhurve Jet After House of Bhangi. West: www.nseindia.com) and the Company’s website (www.edelweissfin.com).
House ofShyémIaI.Karoche. . : The standalone financial results of Edelweiss Financial Services Limited ('EFSL' or 'the Company') for the quarter and year ended 31 March 2026 have been reviewed and recommended by

OMPURI PUREE (Applicant), 17-Apr-26 ALL That residential space measuring about 693.5 sqft. i.e. 64.45 sq.mtr. the Audit Committee and approved by the Board of Directors at their respective meetings held on 30 April 2026.
AJAYAPURI GOSWAMI Rs. 398576/- as on |Situated at Part of Khasra no. 424 plot no 207 P Village Rasi, P.H. No. - 55,
(Co Borrower), 16-04-2026 with | Seoni Malwa Seoni Malwa District Hoshangabad Seoni Malwa. North: way.. The standalone financial results of the Company for the quarter and year ended 31 March 2026 have been subjected to audit by the Statutory Auditors of the Company and the auditors
KRISHNA BAI GOSWAMI further Interestand | South: the land of Mahesh Puri.. East: the land of Rajendrapuri.. West: have issued an unmodified audit report.
(Co Borrower), charges thereon | Ramesh Puri's house.
LALLU PUREE (Co Borrower)

HL0000000229558 g =] On behalf of the Board of Directors
AJAY THAKUR (Applicant), 17-Apr-26 On PH.No. 41 Part of Khasra No. 255 Village Ladkui Tehsil Nasrullaganj Distt
VINITA VERMA (Co Borrower) Rs. 1662422/- as on | Sehore466001 Madhya Pradesh Total Area Property: (720 Sqft). North: House o

fulﬁl-(e):‘l-r%t%zrgs\ivi:l:d of Ashish. South: Rasta. East: House of Bhagwan Singh. West: Rasta. - Rashesh Shah

LP0000000249204 charges thereon Mumbai, 30 April 2026 e 3 Chairman
MUKESH RAI (Applicant), 18-Apr-26 House No. 20, Situated At Murdi Road Mata Mandir Ward no. 11 Sehore Nagar DIN: 00008322
REENA RAI (Co Borrower), Rs. 761440/- as on | Palika Sehore, Tehsil Sehore Distt Sehore Madhya Pradesh 466001 Total Area
CHOKHELAL RAI (Co Borrower) 16-04-2026 with  |;1125 SqFt. (104.55 Sq. M.). North: L.B.S. School. South: Rasta. East: House

further Interest and ~ | of Chokhela. West: Khushilal.

HL0000000100449 charges thereon
ABHISHEK YADAV (Applicant), 20-Apr-26 ty-1Shri Malkhan Yadav S/o ShriAndher Singh Yadav R/o Berasia Distt. Bhopal
SUNITA . (Co Borrower), Rs. 2509291/- & | & Shri Abhishek Yadav S/o Shri Malkhan Yadav both R/o Berasia Distt. Bhopal

Road Berasia, Patwari Halka No. 111/24, RN.M 02n Under Nagar Palika
Parishad Berasia ward No. 07, Tehsil Berasia Distt. Bhopal (M.P.). North:
Road/House of Dooner. South: Road/Main Road/Road. East: Road/Road.
West: Road/House of Pandit Ji.

HUKAMSING SING (Applicant), 20-Apr-26 Plot Situated At- Mouza Gram Lotiya, P.H.No. 15/00144, B.No. 143, R.1.Circle
SUBHADRA BAL (Co Borrower), Rs. 667096/- as on | Tamiya, Tehsil Tamiya & Dist Chhindwara M.P.- 480559,Having Khasra No.
SHELANDR SINHG (Co Borrower) 16-04-2026 with | 165/3/2/2, Total PlotArea 5166 Sq.ft (480.11 Sq.mt) and Construction. Area 900
further Interestand |Sq.ft. North: Gram Batkakhapa P.W.D. Road,. South: Land of Foolsingh..
LP0000000261140 charges thereon | East: Land of Radhabai,. West: Land of Lakhveer,.

The steps are being taken for substituted service of notice. The above borrowers, co- borrowers and/or their guarantors (where ever applicable)
are advised to make the payments of outstanding within 60 days from the date of the publication of this notice failing which further steps will be q q q q f
taken after the expiry of 60 days of the date of this notice as per the provision of Securitisation and Reconstruction of Financial Assets and Edelweiss Financial Services Limited

Enforcement of Security Interest Act, 2002. Please be informed that the said nofice is also under section 13(13) informing the CIN: L99999MH1995PLC094641, Regd. Office: Edelweiss House, Off. CST Road, Kalina, Mumbai - 400 098

borrowers/guarantors/ mortgagors that the said mortgaged property should not be sold/leased/transferred. ) .
Authorized Officer Tel: +91-22-4009 4400 Fax: +91-22-4086 3610 Website : www.edelweissfin.com
Date : 01.05.2026 Place : Bhopal )

VASTU HOUSING FINANCE CORPORATION LTD

MALKHAN YADAV (Co Borrower) 1735522/-ason  |(M.P.) All that property i.e. One House having Plot area is 1980 sq.ft. which is d .
16-04-2026 with | Situated at Under Nagar Palika Parishad Berasia ward No. 07, Milak Mohalla,
LP0000000179614 / further Interest and | Devalkheda Road Berasia, Tehsil Berasia Distt. Bhopal (M.P.)/ Il that property | ( > W ( > I S S
LP0000000189294 i i i ichis Si < E% E

i.e. One House having Plot area is 1250 sq.ft. which is Situated at, Devalkheda
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